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FORMER RUL! RS’ DEMAND FOR REFER-
RING PRIVY P JRSES ISSUE TO SUPREME
COURT

121. DR. BHAI MAHAVIR: Wil
the Minister »f HOME AFFAIRS be
pleased to sta 2 :

(a) whether Covernment have taken
any decision «a the demand of the for-
mer rulers thit the question of privy
purses should be referred to the Sup-
reme Court fir its opinion and further
stegs should he taken thereafter only;
an

(b) if so, wia are the details of the
decision?

THE MIN STER OF HOME AF-
FAIRS (SHR! Y. B. CHAVAN): (a)
and (b) Whil Government consider
that it is no necessary to seek the
opinion of thc Supreme Court, repre-
sentations mad ' to the President in this
regard are unc :r examination.
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t[CHIEF MINIST R § STATEMENT ABOUT
STATEHOOD F¢R HIMACHAL PRADESH

122. DR. BHA" MAHAVIR :

SHRI M AN SINGH VARMA :
SHRI I Al. K. ADVANI :

Will the Miiser of HOME AF-
FAIRS be pleasi d to state :

(a) whether Covernment’s atten-
tion has been iruwn to a statement
made by the Chief Minister of Hima-
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chal Pradesh in Una on the }Sth
April, 1970, to the effect that Hima-
chal Pradesh would soon get the
status of a full statehood; and

(b) if so, whether Government are
aware of the grounds for this asser-
tion; if so, what are those?]
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t[THE MINISTER OF STATE IN
THE MINISTRY OF HOME AF-
FAIRS (SHRI VIDYA CHARAN
SHUKLA): (a) and (b) Government
have seen the press report. A study of
the financial viability of the Union terri-
tory with a view to assessing the feasi-
bility of conferring statehood is being
made and no decision has been reached
in the matter so far. The statement
made by the Chief Minister is obviously
his assessment of the situation.]
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] English translation.



